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O.A.No. 777/92Date :19-10-1992 

%V.S.!vbsurkar for Review 

Petitioner(Origjriaj. respondent) 

Mr.D.V.Gangal for review 

respondent(Orjgjnal applicant) 

Let notice be issued to the 

original applicant under RP 

Adjourned to 21-12-1992 
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752/92, 7&9/t2, 775/92, 776/92, 

777/92. 

Tribunal's Order 	Dated;4-1-93 

Heard Mr. D.V .Gangal. for the 

applicants and Mr. ViS.asurkar for the 

respondents. 

Orders reserved, 
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4 	(M.Y.P.RIQLKR) 	• (S.1c.DHAON) 
Mernber(M) 	 Vice Chairman 
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